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Suh Advertieepgptfor Delti Hi8&er I-udicial Serrice Examination 2022

Please find enclosed herewith a copy of the Advertisement for klhi
Hither lu&aaf Service Exami,ation 2022 whereb'y applications have been'

i#it"* ilr filling up the vacancies in Delhi Higfrer ]udicial service under ?S%

direct recruitrnent quota. It is requested that the same may kindly be gtvut

wide publicity and be also dispiayed on the Notice Boardi of your High

Court and tlre Courhs subordinate to your High Court and the Bar

Associations within the furisdiction of your High Court'

Yours faithfully.

Ofiefih .-?*F.ncl.: As aborre.

Mansi lain)
Regietrar General



PI I BI,IC A I'POI N'tM I.]N'I'S
lllGll (lOtlll'l-Ol.'l)ELlll : NtlW D!lLlll

(website:www.delh equrt.nic.in)

DI.]LHI IIICIIER JUDICIAL SI.]RVICE EXAMINA'IION _ 2022

(AS PER TllE Dl,lLlil lilGltER JUDlCtAt, SERVTCE RULES, t970 AS AMENDED t'p TO 08.02.2022)

HIGII COUIT'f OF I)EL[ll invites online applications fiom eligible candidates fbr
filling up 45 vacancies (43 existing vacancies & 02 anticipated vacancies) by way of
direct recruitrrent in Delhi Higher Judicial Service by holding Delhi Higher Judicial
Service Examination in three successive stages:-

(i) Delhi Higher Judicial Service Prelirninary Examination
(Objective type with 25o/o negative marking) lbr selection
for the Mains Examination (Written); and

(ii) Delhi Higher Judicial Service Mains Exarnination (Written)
fbr selection of candidates for calling for Viva-Voce.

(iii) Viva-Voce

The Delhi Higher Judicial Service I'}reliminary fixarnination (Ob.iective type)
ref-erred to above, will be held on Suntlay, the 20th March, 2022 (ll AM to t PM).

The scale of the pay of members ol-Delhi HigherJudicial Service is Rs,l3lI00-
216600 in level l3A of'mutri-r oJ'/" CPC Revised Coruespontling Pay Matri-r ond Pay
Level.

'l'he clualilications lirr direct recrurits shall be as lbllows:-

( l) must be a citizen of India.

(2) must have been continuously practising as an Advocate for not less than
seven years as on the last date of receipt ol'applications, i.e., 12.03.2022.

(3) must have attained the age of 35 years and have not attained the age of 45
years on the l" day of January of the year in which the applications for
appointment are invited, i.e., 01.01.2022.

The candidates shall submit their applications online only in the prescribed format
through the ofllcial website of High Court of Delhi i.e. www.delhihighcourt.nic.in as
per schedule o1'dates, given below:

Date and Time of Commencement tbr
creation of New [.og ln and filling Online
Application Form

25.02.2022 (10:00 AM)

Last Date and 'l'ime for tilling Online
Application Form and/or making payment
through Debit Card/lnternet Banking

12.03.2022 (10:00 PM)

The fees (non-refundable) in the surn of Rs.l000/- for General Category
candidates and Rs.200l- for reserved category [Scheduled Caste / Scheduled Tribe /
Persons with Disabilities (identified disabilities)] candidates should be paid through
Debit Card/ lnternet Banking.



The candidates can take printout of application fonn and kecp it lbr future
refcrence. They should not send the printout of the online application form to the
Iligh Court of Delhi.

The category wise break up of vacancies to be filled is as under:-

Category
Break up of Vacancies TotalNo. of

vacanctes,Existing Anticipated
General

SC

30 02 32

0707 00

ST 06 00 06

45TOT^ t. 43 02

Note l: Out of the albresaid 45 vacancies, the rcservation for PwD candidates shall bc
as follows:

Note 2: ln view of Gazette notification dated 04.01 .2OZl, thc disabilitics tbr which the
post ol'Judicial officer has been identified as suitable are as under:

Category

fryD (BIind and Low Vision) 02

0l

03

PwD (Specific Learning
Disability) and PwD (Multiple

Disabi I itics involving Blindness
and low vision, one arm, one leg,

both legs, leprosy cured, dwarllsm
and acid attack and specific

learning)
'l'otal

Vacancics

il.

lll
lv.

Blindness, Low Vision:
One Arm, One Leg. Both Legs, Leprosy Cured. Dwarllsrn. Acid
Attack Victims;
Spccifi c Learning Disabi I ity;
M u ltiple Disabi I ities involving aforesaid d isabi I ities.

Note 3: Nurnbcr of vacancies is subject to change

The candidates applying fbrthe examination should ensure that they fulllll all the
eligibility conditions for admission to the examination. Their admission at all thc stages
o1'examination fbr which they are admitted by this Court viz. Prcliminary lrxamination
(Objective type), Mains Examination (Written) and the Viva-Vocc shall be purcly
provisional, subject to thcir satisfying the prcscribed eligibility conditions. l'he question
ol'eligibility would bc thoroughly examined at the subsequent stage. lf on vcrillcation
at any time before or after the Prelirninary Examination (Ob.iectivc type). Mains
Examination (Written) and the Viva-Voce. it is found that they do not lirlfill any of thc
eligibility conditions. their candidature fbr the examination shall stand cancellcd without
any notice or t'urther relbrcnce.



' Details regarding Preliminary Examination (Objective type), Mains
Examination (Written), Viva-Voce, eligibility, relaxation in marks and other
general terms and conditions applicable to the candidates are given in the
Instructions available on the online portal, link for which would be available on the
websiteofHighCourtofDelhii.e.@.Candidatesare
advised to go through the Instructions as well as the Delhi Higher Judicial Service
Rules, 1970 (as amended up to 0E.02.2022) before filling up the application form.

sd/-
(MANOJ JArN)

REGISTRAR GENERAL
23.02.2022


